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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE AT CHENNAI. 

 

ORIGINAL APPLICATION NO. 56 of 2020 (SZ) 

 

 

IN THE MATTER OF: 

Tribunal on its own motion SUO MOTU 

Based on the News Item in Chennai Express  

Newspaper dated 04.03.2020, Chennai Supplementary  

“Sithalapakkam Lake in need of succour”. 

                                                                                                    …Applicant 

Vs 

The Secretary to Government of Tamil Nadu,  

Public Works Department,  

Govt. Secretariat,  

Fort St. George,  

Chennai and others.  

                                                           ...Respondent(s) 
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